
VA}SAKHA 10, 1907 (SAKA) Written An~werJ' .IS0 
'(d) th~" offers which are considered 

to be acceptublc to the Oil and Natura) 
Gas Commission; and 

(e) the steps taren/proposed in this 
rsgard 1 

THE MINlSTER OF STAlE OF THE 
MfNISTI{Y OF PETROLEUM (SHRI 
NA W AL KISHORE SHARMA): (a) No, 
Sir. 

(b) to (e) Do not arise. 

Telegraph Offtces in Orissa 
4859. SHRI ANANTA P~ASAD 

SETH[: Will the Minister of COMMU~ 
NlCATIONS be pleased to state; 

(a) the total number of telegraph 
offices at present function ing in Orissa; 

(b) whether Government of Orissa 
have npproached Union Government in 
this r,egard; and 

(c) if so, the details thereof and the 
reaction of Union Government in thIs 
regard? 

THE M'lNISTER OF STArE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI RAM NIWAS MIRDHA) : (a) At 
present, there are 925 Combined P & T 
offices and 16 Departm~ntal Telesraph 
Offices functioning to Orissa. 

(b) Yes, Sir. 
(c) Govt. of Orissa have approached 

G.M. Telecom. Bhubaneswar for opening 
of a number of Combmed P & T offices 
in Grampanchayat Head Quarters . and 
other places namely Samal Barrage and 
Kaniha in Dtienkanct} District, Sarsara, 
Tora, 8ardJl, Jharbandh, Bujepur, Lou-
munda~' SaipaJi, Gaisilate, Kundakhai, 
Deograph Town, NaktiducI, Batgaon, 
Kisnda and all GramplU~hayat Headquar-
tors of Jharsuguda in Sarnbalpur District 
and Padmapur, Jamukhadi, DA, Markona 
Maitpaur in Balasore Dis'r ict. 

Technical feasibility and Economic 
viabihty are being examlDed for further 
action. 

[ Translation] 

L.P.G.: COllntdioh9 in R .... I Areas 
of Blur 

4860. PlOF. CHANDRA BHANU .. 
!lS'lI: Will tbe MillTstot of PHT&O. 

LEUM be pleased 1·0 state Ihe details 
of arrangemer.ts made for providing L.P.G. 
connections to the people in rural ureas in 
Bihar? 

THE MJN1STER OF STATE OF THE 
MINrST~Y OF PETROLEUM (SHRf 
NAWAL KISHORE SHARMA): D<Jrrillg 
rural arcas which are conti~lloU:) to [:Jld 

on the periphery of . cities/towns whcJC 
LPG is being malkcted, no ~pccific loca-
tion in rund areas have yet been covered 
by fhe Oil1nd"stry for opening LI)G dis .. 
tributiorships. However.. smaJJ fowns 
with a population of 20)000 and more 
offl.:]ing sulJldent marketing po/cntial for 
\In lconomically viable deal crship, ure 
being covercll by the Oil Industry for opc.:n .. 
iog LPG distributorships in a phased mun .. 
ner, in various States including Uihar. 

Letters of Intent issued for 'No Indus-
try Districts j of Rihar 

486 J. PROF. CHANDRA BHANlJ 
DEVi: Wi!l the Minister of INDUS .. 
TRY AND COMPANY AFFAIRS be 
pleased to state: 

(a) the number of letters of intent 
issued during the last year for seU ing up 
of medium and large scale jndustries in 
'No Industry districts l of Bihar; and 

(bJ the number of appl icatiol1 s for set-
t ing up of SllCh indu ;lri cs in th~se dhlricts 
of Bihar which arc under con sidt'ration 
and the time by which a decision is likely • 
fo be taken thereon '! 

THE MINJSTER OE STATE IN lHE 
MINISTRY OF INDUS fRy AND COM-
PANY AFfA[RS (SHRl ARIF MOHAM. 
MAD KHAN): (a) Between January I t 

1984 and March 31, 1985, 5 letters of 
intent were granted uoder the provisions 
of Industries (Development & Rcsulaljon) 
Act lor setting ·up industries In • No-Indus try 
Districts' of Bibar. 

(b) industrial liCente applical ion for 
sellin& up of an industrial unit in a 'No .. 
Industry District l of Bihar is presently 
under consideration. It is CQnManl enut'a" 
VOUI' of the GO'lOCl1mctt.t to 4ispose 9t'~ .. 
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duatria I licence appJicat ions as expedit ious-
Jy as poss ib e. 

[.English] 

Setting up of more Cement Plants in 
Disfrict Gulbarga, Karnataka 

4862. SHiH V.S. KRISHNA rVER : 
Will the Minister of INDUSTRY AND 
COMPANY AFFAIRS be pleased to 
state : 

(a) the number of Cement Plants at 
present in District Gulb:lrga Karnataka; 
and 

(b) whether Govcrnm\!nt propose to 
Set up more c~menl plants in that Dis-
trict ? 

THE MrNISTER OF STr\TE IN THE 
MINI.STRY OF INDUSTRY AND COM-
PANY AFFAIRS (SHRI ARIF MOHAM-
MAD KHAN): (a) and (b) There nre <.;t 

present 5 cement plants in production in 
District Gulbarga. In addition approvals 
by way of industrial licences/lett cr of 
intent/registration with Directorate Gene-
ral of Technica 1 Development hn.'Ve been 
accorded in respect of 23 part i es for ex· 
pansion/setting up of cement plan~s in 
1hat District, which includes cxpan.;;ion of 
the existing unit of Ccmen t Corpora-
tion of India at Kurkunta. 

O\-erhauling of Fertilizer Illan Is at 
Trombay (Bombay) 

4863. SHRID.H. PATIL: WilJ the 
Mmister of CHEMICALS AND FERTILI-
ZERS be pleased to state: 

(a) whether the Rashtriya Chemicals 
and Fertilizers Ltd. management ordered 
complete overhaul of its plan. at Trombay 
(Bombay) in March, 1985; 

whetber such type of plants require 
teaular over-hauling within certain dura-
tion; and 

(c} if ~o, whea thi~ p'lant was due for 
reaular ovcr-ha,u lina ? 

THB MINISTSR. OF CHEMICALS AND 
f13t\ rrLlZSRS AND INDUST& Y AND 

COMPANY APFAIRS(&HRI VEERENDRA 
PAT1L): (a) The annual turn around 
and overhauJing of COD1pres~ors of Trombay 
V Ammonia Plant were taken up nnd 
completed in March, '8S. Annual turn 
.Hound maint enancc of Ammonia Plant 
-I, Urea Plant-I, Suphala Plant and 
Sulphuric Acid Plant was taken in April 
1985. This is expected to be completed 
by cnd of April 198 S. In case of other 
plants annual turn nround maintenance 
will be taken depending on plant cOndi-
tions and opportunities available. 

(b) Yes, Sir. 

(c) These plants requite turn around 
maint cnance every year or every two 
~. cars and these are normally planned du-
ring the c()mmencement of each financial 
year namely in the months of April/May. 

[ Translation] 

Shifting of Office of Controller of 
Defence Accounts, Patna 

4864. &HRI VIJAY KUMAR YADAV: 
Will the Minister of DEFENCE be pleased 
to state : 

(a) whether Government have taken 
a decision to shift the office of the Con-
troller of Defence Accounts, Patna to 
borne other place ; 

(b) if so, whether it will not be con-
trary to the written assuranceS given by 
the former Finance Minister; 

(c) whether there is great discontent-
ment and resentment among the employees 
working there ai a result of this policy 
of Government; 

(d) w'lether the Unions of th~ employ .. 
ees working there ha ve submitted any 
memorandum to him in protest aaainst 
this move; and 

(e) if so, the details theleof and the 
reaction of Government thereto? <. 

THE MINISTER OF DEFENCE (SHRI 
P.V. NARASIMHA RAO):, (a) No, 
Sir. 

<b) to (e) . Do Dot a.rise. 




